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Export at Pumaoe OO and Diesel Oil

*288. Shrimati Jyotana Chands: 
Shri K. N. Fandey:

Will tha Minister of Petroleum ul 
Ctewlwli tt pleased to state:

(a) whether the  Indian Oil Cor­
poration propose to  export 100,000 
tons of furnace oil and tha same quan­
tity of high speed  diesel  oil to an 
American Ann in Thailand; and

(b) If so, the foreign oirhange  to 
be earned?

The Minister ot Planning. Petroleum 
and Chemicals and  Social  Welfare 
(Shri Aaoka Mehta):  (a)  Yes,  Sir.
The quantity ot High Speed Diesel Oil 
proposed to be exported is, however.
1,70,000 tonnes.

(b) About Rs. 2.88 crores.

Scarcity of Streptomycin

*288. Dr. ML Santoaham: Will the 
Minister of Health and Family Plan.
nin( be pleased to state:

(a) whether there ia a total scarcity 
of Streptomycin in the market;

(b) if ao, the reasons therefor; and

(o)   tho atapa proposed to bo taken 
to remedy tho situatlonT

The Minister of Health and Family 
Planning (Dr. S. Chandrasekhar): (a)
No, Sir.

(b) and (c).  Do not arise.

(Ml Pease (toll VniwHsem

•HO. Shri K. N. paadey:
M Bslun Mel:

Will the Minister at  Finance  be 
VftiMOd to fltdtS

(•) whKhw any State O mnota) 
ten iwaoUgr aafeed far the with- 
miI of  American  Feace-Corpe 

Volunteers; nd

(b)  if so, which State, tho reasons 
therefor and the action taken there 
on?

The Deputy prime  Minister  an* 
Minister of  Finance  (Shri Morarji 
Desai): (a) and (b). The Govern­
ment of Kerala has recently request­
ed the Government of India to arrange 
for the withdrawal ot some  of the 
American  Peace  Corps  volunteers 
working in that State vi. 26 volun­
teers working in the field of poultry 
development. It has been ascertained 
that the State Government considers 
the services of these volunteers are 
not  very useful.  The  matter  is 
under consideration.

Prices at Now Drags

*19. Shri mdrajlt GnpU:
Shri Yashpal Singh:
BAH 8. O. Ssmawta:

Will the Minister of Petroleum and1 
Chemicals be pleased to state:

(a) whether the question at deter­
mining the prices of now druv has 
been considered by Government; and

(b) tt so, the decision taken there­
on?

The Minister at Planning, Petroleum 
and Chemicals   Social  Welfare
(Shri Asoka Mehta):  (a)  and  (b). 
Under the provisions of the  Drugs 
Prices (Display and Control) Order 
1966, no manufacturer,  importer  or 
distributor of drugs can introduce for 
sale or include in his price list  any 
new drug not included in the price 
list published by him valid on the 0th 
June, 1866 unless the price at such 
drug is approved by the Central Gov­
ernment.

Approval of prices of new drugs are 
granted on application from manufac­
turers, etc., after taking into account 
the pices of comparable products, eoet 
structure, a

Measures to expedite approval at 
prices of new drugs Is  under  con­
sideration.




